105  Written Answers  [27 APRIL 1983]

390 A V& A TA AWWA & o
e (wT E o

(9) wreArE fsfeea mglm s
LT CTIE S Pt I E T I
TEEQ GEET ® TEIeA & far
oF tArR OrAAl ¢ fwa¥  wein
L GUERETEIE Y S Tak A I i LA RC

i o fasafeargt =0fF &1 I8
TG T RETHA]

geara # arfw

SAETE 3 T
OAAYTE W=l w1 4

a0 T (A 5F 0 IEE

giatres At fast o &g
aiaAz Wi (g weaEde 9foes
aifefars aqauT F1 FU e
Frar ¥ fwan wigEg & Aafas
fgeg wity awrfass  AFAA
geirza "ie FEraa @ fao o siEem
Tan Aadr degE ofr orfws 2

(%) Hmaa7 &R q&0E ag-
ifew frmfagma #1 mesa mn-
afew fasafamaa 2

AmEqE foen §1 @aear s
TATH AAT MAA[EE F0E, HHATE
% ¥ W = famfEama 1 0% 99
21 FATAEQE TIEAH T gAY 32
wiat 41 ofge fagrsmarg 0 E-

e fasy sTaeere fegm eqrEaee
afmse od wAHEM A FE)
A 21 FATAAL TEAF § oAarfaw
YA WWAT 25 FATARIAT @E £
™ #ama 1 zE favafaaeg 8
o gwe famera amr fafeara
w1 T 3 & fRo owrs faw
g A f@d m Z0

(%) wraafes @iz AT
fafeer czfagi & fafear wfg-
#tfaal & F@aaml & T T FH
FOI/QUTH KT T AAw A FE

to Questions 106

=re ofmr gt Wy ofare
TR afr ¥ 53 Hasw aereEw
1 fawifeot s anfas smaE &
fan wdt Togt 51 4% frm mar

Grant of O.T. Allowance to Chemists in the
Medical Branch of the Moradabad
Division of Northern Railway

171. SHRI B. SATYANARAYAN
REDDY: Will the Minister of RAILWAYS
be pleased to state:

(a) whether it is a fact that the
Chemists in the pay scale of Rs. 425-
700 working in the Medical Branch
» of the Moradabad Division of Northern
Railway are denied grant of O.T. allowance
a, they are categorised as supervisor while
Chemists in the same scale of pay in the
Allahabad 'Division' of the Northern Railway
are getting O.T. allowance;

(b) the reasons for this anomaly; and

(c) what are the other categories of staff
in the same scale of pay in other branches i.e.
Operational, Traffic, Coaching etc., working
in these two Divisions of Northern Railway
who are entitled for the grant of O.T.
allowance?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI C. K.
JAFFAR SHARIEF): (a) and (b) The
Chemists grade Rs. 425-700 (RS) or above
have been declared as 'supervisory' under the
Hour, Employment Regulations in
accordance with the extant orders. As such,
they are not entitled to the payment of
overtime.  Accordingly, the Chemists
classified as 'supervisory' on Allahabad
Division are not being paid overtime.

(c) The following categories of staff in
grade Rs. 425-700 (RS) in other Branches
are entitled to overtime payment if they are
not holding
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inde}l)endent charge and not employed »»n
mail lly supervisory duties:

(i) Head Clerks.

(i1) Chargemen of Mechanical/ Carritge
& Wagon and Electrical Depat'tments.

(hi) Chief/Head/Senior Planner and
llstimators.

(iv) Head Time-keepers.

(v)> Permanent Way Inspectors,
Inspflctor of Works and Bridge Inspectors.

(vi) Telecommunication Inspectors.

Consumer Movement

172 DRi. (SHRIMATI) NAIMA
HEPTULLA: Will the Minister of FOOD
AND CTVIL SUPPLIES be pleased to state
whether Government propose to broadbase
the con-sujner movement and spread it to
rural areas, if so, what are the details of the
proposal and whether Government have
sought the help of voluntary organisations in
this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRT BHAGWAT JHA
AZAD): Yes, Madam. For this purpose, there
is a scheme to promote voluntary consumer
organisations in both urban and rural areas.
Women ;ue to be actively involved in volun-
tary organisations. Where it is not found
practicable to organise consumer
organisations, the services of established and
reputed social welfare organisations are
utilised. Under the scheme financial
assistance is provided to these organisations
for selected purposes, such as publication
concerning consumer affairs, consumer
education through exhibitions, seminars,
workshops, film shows demonstrations etc.,
testing of consumer items, consumer
complaint counters and such other activities
which directly .o, indirectly contribute to-
ward; consumer protection movement.

[RAJYA SABHA]
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Commuters residing in Delhi and
working in their offices ™ Aligarh

173. SHRI LAKHAN SINGH:

SHRI RAM LAKHAN PRASAD
GUPTA:

SHRI KALRAJ MISHRA: '

Will the Minister of RAILWAYS be
pleased tc state:

(a) whether it is a fact that commuters
residing in Delhi and working in offices in
Aligarh are not allowed to travel by Kalka or
any other mail train; and

(b) if so, what alternate arrangements*
for such commuters are being made to
facilitate their daily attendance in their
offices in Aligarh in time and far returning to
Delhi within reasonable time?

THE MINISTER OF RAILWAYS (SHRI
A. B. A. GHANI KHAN CHAUDHURI): (a)
There is a distance restriction of 480 Kms.
for Kalka Mail and, therefore, Second Class
ticket holders are not allowed to travel by this
train between New Delhi and Aligarh except
against a quota of ten berths set aside for
travel ex. Aligarh.

(b) It. is not feasible to provide trains in
addition to the existing trains to cater to the
commuter traffic in queustion in view of
resource constrairrts with the Railways.

Visit to China by Health Officers for
learning Acupuncture

174. SHRI LAKHAN  SINGH:
SHRI KALRAJ MISHRA:

SHRI RAM LAKHAN PRASAD
GUPTA:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether it is a fact that a team of
Health  Officers is  shortly  visiting
Hongkong/China to acquaint themselves
with the science of acupuncture; and



